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(b) the amount spent on the estab-
li8hment of the Handloom Export Or-
ganisation during the same pe'l'iod; 

(c) the quantity of handlollrn cloth 
.old within the country during the 
.arne period; IIDd 

(d) whether the Handloom Organi-
sation proposes to participate in the 
New York World Fair in 19M and if 
.c90, the amount proposed to be spent? 

TIt!' Minister of 11ltenatiOllai Trade 
III the Ministry of Commerce alld 1.-
clustry (Shrl Mannbbai Shah): (a) to 
(d). A statement is laid on the Table 
of the House. [Placed in the Library, 
see No. LT-ll72j63l 

All India Handloom BOard 

2102. Shri Reddiar: Will the Minis-
ter of Commerce and Industry be 
pleased to state: 

(a) the principle on which repre-
sentation was given in the reconsti-
tuted All India Handloom Board; and 

(b) whether any non-official ex-
porter Or producer of handloom from 
Madras is in the Board as the State 
produces more than 50 per cent? 

The Mmi8ter of International Trade 
m the Ministry of Commerce and In-
dustry (Shrl Manubhai Shah): (a) 
The All India Handloom Board was 
reconstituted in January, 1963, keep-
ing in view the observations of the 
Estimates Committee of Parliament 
that the membership of the Board 
constituted in January 1961 'was on 
the high side and with a view to en-
suring business-like deliberations of 
the Board, its total membership 
should be reduced considerably with-
out effecting vital representative in-
terests. The number of members was 
reduced from 60 to 32 without in any 
way affecting the representation to 
the hand 100m interests. Representa-
tion to the various States and other 
interests connected with the Hancl-

loom Industry has been broadly as 
under: 

Nwnber of 
Rep~esent.

tives 

States which have more than 
:: lukh'~ regi~teGCd looms 

Stutes which have between 
T lakh and 2 lukhs reg;'-
'~rcd looms . 

Other States which have less 
than l~kh registered 
barns 2 

(combined 
r~~presentv.

tion of two 
members) 

Central Government Re-
p:esentativ('s. like: 

The TextIe Commi""ionc ; 
The Joint T ~xfilc COil1ffiis:;ion- : 

er; . . . . I 
Direcor, All hdia Handloom r 

Board; . . . . \ 
Planning Commis<;ion ; 
Finance (c. & L Division). . J 
One- representative each [rpm 1he 

following :-
Handicrafts a~J Handloom 

Export Corporation Ltd., 
New" Delhi All India 
F-li:>r;c~ ~\i'}~k~tin,g Co-
op.!ra~:vc S0C;<:ty, Bom-
bay. 

Reserve Bark of India. 
Mill Indu,trv. 

Exporters .• -
Presid~nts of the Madras and 

HyJerabad Societies 

(b) Shri M. S. A Majid of Madras 
(an exporter of handloom fabrics) 
who is a member of the Export Pro-
moLon Advisory Committee for Hand-
loom Goods is one of the members of 
the All India Handloom Board. Be-
sides, Madras State is represented by 
the following three more representa-
tives: 

(i) The President, South India 
Millowners' Association, 
Coimbatore. 

(ii) The President, Central Co-
operative Bank Ltd., Salem. 
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(ill) The Director of Handlooms, 
Madras. 

Cement Factories in Madhya Pradesh 

21M. Shri B. BARUA: Will the 
Ilinister of Steel &JIll Rea..". IDd18-
Ides be pleased to state: 

(a) whether it is a fact that the 
-=heme for establishment of cement 
tactories in Madhya Pradesh has been 
~roved; and 

(b) it so, when the tactoriea are 
~cted to ,0 into production and 
the production capacity thereat! 

~e Deputy Mialster ill the MinlI-
Cry 01 Steel and Rea..". 1Dd.18trIee 
(Shri P. C. Sethi): (a) and (b). A 
llcence has been granted for the es-
tablishment at a cement factoI"J' at 
lamul near Bhilai. This factoI"J' ia 
likely to go into production by the 
IIliddle of 1964 and its ultimate capa-
city will be about 580,000 tonnes of 
.g cement a year. 

Approval, in principle, has also been 
accorded to the setting up at cement 
factories at Akaltara (near Champa), 
Bhanpura and Raipur. Formal licen-
ces are to be issued after the concern· 
ed parties are in a position to make 
firm and satisfactory arrangements 
for the machinery and equipment reo 
quired. The instaJled capacity of 
these factories will ·be as foJlows: 
Akaltara 167,620 tonnes of pmtIand 

cement a year. 
Bhanp~r. 2'j3,IRO tonnes of p,ortland 

cement a year. 
Raipur 330::)0·::) tonnC',:; of :;lag 

c~mcnt a year. 

It is too early to say at present when 
these factories are likely to go into 
production. 

Licences fa!' sta1'Cn!; Inl!ustries to 
Kerala 

2106. Shrl P. Kunhan: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) the number of licences issued 
~Ilring the first two years of the Third 
':'ian for startin!: industries in Kerala; 

(b) the number of licences utiuised; 
and 

(c) the industries for which licences 
have been issued? 

The MiDJster 01 IadllStrJ III the 
llillistry 01 Commerce &lid lDdastry 
(Shri Kanungo): (a) to (c). Parti-
culars of licences issued from time to 
time under the Industriea (Develop. 
ment and Regulation) Act, 1951, are 
published in the ''BuJletin of India-
tria) licences, Import licences and Ex-
POrt Licences'" and in the "Indian 
Trade Journal'", both of which are 
Weeklies, and in the Monthly "Jour-
nal of Industry aDd Trade". Parti-
culars regarding licence. implement-
ed are also published in the monthly 
"Journal of Industry and Trade". 
Copies of the three publications are 
uaiJable in the Library of the House. 
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